
Status Report in compliance of orders of Hon'ble National Green 
Tribunal passed in OA No. 801/2018 titled Jasmeet Singh Versus 
State of Himachal Pradesh: 

The Hon'ble National Green Tribunal vide order dated 14th January, 2020 in 
OA No. 801/2018 titled 2018 titled Jasmeet Singh Versus State of Himachal 
Pradesh, related to pollution in River Balad in Baddi industrial area, District 
Solan on account of leakage of Common Effluent Treatment Plant (CETP) 
passed following orders : -

"let the necessary steps be taken by the State PCB in coordination with other 
stakeholders to ensure that deficiencies pointed out are remedied at the earliest by 
preparing and executing an action plan. Further status report as on 31.03.2020 
may be filed before the next date by email at judicial-ngt@gov.in." 

The HP State Pollution Control Board had already taken cognizance of the 
above issue and formed a committee on 19th September, 2019, comprising of 
senior officers to inspect the complete operation of Common Effluent 
Treatment Plant (CETP) at Baddi. The committee inspected the CETP on 26th 

September, 2019 and submitted its report. The copy of report is enclosed as 
Annexure-1. 

As per the observation of committee, the existing treatment system of CETP 
was not adequate for the treatment of high TDS / FDS wastewater being 
received at the inlet of CETP, there were operational problems at the inlet 
pipelines carrying wastewater at CETP, Online system for measurement of 
effluent quality was non functional and there was persistent non-compliance 
of discharge norms at the outlet of CETP. Accordingly, the HPSPCB has 
issued directions to the operators of CETP to take corrective and preventive 
measures and also imposed environmental compensation for non­
compliance. 

In compliance of above referred direction issued by Hon'ble Tribunal on 14th 
January, 2020, the matter was taken up with Stakeholders i.e. M/ s Baddi 
Infrastructure (Operators of CETP, Baddi), member units i.e. M/ s Winsome 
Textile Industries Limited, Baddi & M/ s Vardhman Textiles Limited, Baddi 
on 0 1.02.2020 along with official from Department of Industries. The 
minutes of meeting is enclosed as Annexure -II. Following directions were 
issued:-



1. M/s Baddi Infrastructure to submit detailed action plan cum proposal 

along with timeline for improvement of Common Effluent Treatment 

Plant (CETP), Baddi to HPSPCB and Industry Department. 

2. Wastewater generating unit's i.e. M/ s Winsome Textile Industries 

Limited, Baddi and M/ s Vardhman Textiles Limited, Baddi were 

directed to submit the detailed action plan cum technological details 

for up-gradation of their existing Effluent Treatment Plants (ETPs) for 

treatment of such dyeing effluent in order to reduce FDS load coming 

at the inlet of CETP Baddi. Since the dyeing wastewater being received 

at the inlet of CETP, Baddi, and treated at CETP, Baddi, however the 

CETP is not meeting discharge norms specified w.r.t Fixed Dissolved 

Solids (FDS) under EP Rules, 1986. 

3. The Department of Industries shall take-up the matter of action plan 

cum proposal for improvement of CETP, Baddi immediately for its 

necessary funding in view of Hon 'ble NGT directions dated 

14.01.2020. 

Accordingly, Action Plans were received. The Action Plans of M/s Winsome 

Textile Industries Limited, Baddi and M/s Vardhman Textiles Limited are 

enclosed as Annexure - III & IV respectively. The Action Plan submitted by 

M/s Baddi Infrastructure (Operators of CETP, Baddi) for improvement in the 

functioning of CETP, Baddi is enclosed as Annexure -V. 

Following are salient features of the action plan submitted by above 
stakeholders. 

L M/s Vardhman Textiles Limited, Baddi submitted Action Plans for 

treating the category -IV effluent containing high Total Dissolved 

Solids (TDS) / Fixed Dissolved Solids (FDS). 

2. The Action Plan comprises of 04 Stages i.e. Revamping & revival of 

existing Effluent Treatment Facility, Finalization of Technology for 

advanced treatment Scheme (Combination of Membrane technology), 

Floating of Tenders, Techno-commercial discussions, Finalization of 

\ 



Vendor, Placement of Order, Equipment Erection, and System 

Commissioning with completion timeline is 31st December, 2021. 

3. The Action Plan of M/ s Winsome Textile Industries Limited, Baddi 

comprises of Revamping and commissioning the existing Effluent 

Treatment Plant, Infrastructure building for Tertiary Treatment, Pilot 

Scale study and finalization of advance treatment inform of Ultra 

Filtration, Nano-filtration and Reverse Osmosis, Erection of 

Equipment's and commissioning. The timeline for completion is 30th 

June, 2021. 

4. M/ s Baddi Infrastructure (Operators of CETP, Baddi) submitted the 

Action Plan for improvement in the functioning of CETP, Baddi. 

5. The Action Plan contains existing initiatives taken for control of 

parameters such as Colour, Bio-chemical Oxygen Demand, and 

Sulphide and proposal of Advanced treatment Technologies (Reverse 

Osmosis along with multiple effect evaporation, dryer) for control of 

high TDS / FDS wastewater coming from other small scale industrial 

units having effluent generation less than 200 KLD. The timeline for 

completion of Action Plan is 31st October, 2021. 

In order to discuss the feasibility of the action plans submitted second 

meeting was held on 18.03.2020 at HP State Pollution Control Board with all 

stakeholders. The minutes of meeting is enclosed as Annexure -VI. The 

Stakeholders were directed to revise the action plans submitted w.r.t 

timelines. So, accordingly, revised action plans received and the details are 

annexed as Annexure- VII. 

The revised timeline for completion submitted by member units 1.e M/ s 

Winsome Textile Industries Limited, Baddi & M/s Vardhman Textiles 

Limited, Baddi is 31 st March, 2021, 30th June, 2021 respectively. 

The revised timeline for Action plan completion by M / s Baddi Infrastructure 

(as operators of CETP, Baddi) is 31st March, 2021. 

Analysis of Action Plans and observation of the HPSPCB:-

1. The technological proposal submitted by member units' i.e M/ s Winsome 

Textile Industries Limited, Baddi and M/s Vardhman Textiles Limited, 



i 
Baddi for treatment of their dyeing wastwater having high Total Dissolved l 
Solids/Fixed Dissolved Solids is adequate to reduce the FDS load at inlet 
of CETP. 

2. The Action Plan submitted by M/ s Baddi Infrastructure (Operators of 
CETP, Baddi) for treatment of high FDS wastewater coming from small 
scale industrial units having effluent generation less than 200 KLD 1s 
adequate to treat the wastewater received at inlet of CETP, Baddi. 

3. The member units and operators CETP, Baddi requested for further 
extension of the abovementioned timelines for completion of action plans, 
due to unforeseen incident of COVID-19 and subsequent lockdowns. 

4. However, as per HPSPCB's observation, the completion timeline 
submitted by M/s Baddi Infrastructure (Operators of CETP, Baddi) and 
member units (M/s Winsome Textile Industries Limited, Baddi & M/s 
Vardhman Textiles Limited, Baddi) is on higher side. 

Following are the compliance and recommendation in view of Hon'ble National Green Tribunal order dated 14th January, 2020 :-

1. Govt. of HP, in-consultation with State PCB has already notified revised 
inlet parameters of CETP w.r.t TSS, COD, BOD, O&G, Sulphide, 
Ammonical Nitrogen, Total Phosphate, Chromium Hexavalent, Lead, 
Phenolic Compound and FDS on dated 26.12.2019. 

2. A committee may be constituted comprising of District Administration, 
State Pollution Control Board and Industries Department to review the 
progress of aforementioned action plans implementation on a monthly 
basis, if approved and a report in this regard may be submitted to 
Hon'ble Tribunal at least in every two months till the completion of 
Action Plans. 

Dated: 
(AdityaNl) 

Member Secretary 
H.P. State Pollution Control Board~ 
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BADDIINFRASTRUCTURE 
CIN: U45209HP2010NPL031349, GSTIN : 02AAEC83644E1Z9 

Baddi Technical Training lnsHtute (BTTI) Complex, EPIP Phase· 1, Jharmajri, 

Tehsil Baddl, P.O. Barotlwala, Dlstt. Solan (H.P.) 174103 Ph.: 01795-271105, 271106 

Email: baddllnfra@yahoo.in, web site: baddiintra.org.in 

No. Bl/HPSPCB-lil/2020- 3 22- 25 

The Member Secretary, 

HPSPCB, Shirnla. 

Subject:- Action Plan for efficient operation of CETP Baddi. 

Sir, 

Date:- 09.03.2020 

Please refer to our Letter No. BI/HPSPCB-JV/2020-108-l'J0 dated 02.01.2020, 

addressed to The Secretary (Env. S&T)-cum-Chairman, HPSPCB, Shimla with a 

copy to ACS Industries and your good self giving details of earlier status of CETP 

and submitting Action Plan for further improvement in efficient operation of 

CETP. Copy attached for your kind pemsal and ready reference -Annexure-1. 

Further to this, a meeting was he]d under your Chaimmnship on 1 s' February 2020, 

to discuss the Action Plan submitted by us in view of Hon'ble NGT order in OA 

No. 80I/2018 titled Jasmeet Singh V Is State of HP others dated I 4.01.2020 and the 

following Directions were issued:-

1. Baddi Infrastructure shaJJ submit detailed action plan cum proposal along 

with timeline for improvement of CETP immediately to HPSPCB and 

Industry Department. 

2. Mis Winsome Textile and Mis Vardhman Textile Ltd Baddi shall submit 

detailed action plan along with timeline and proposed technological detail 

tbr up-gradation of existing ETP's for treatment of Category-IV effluent 

along with existing action taken report. 

3. The Industry Department shal1 take up the matter of action plan cum 

proposal of Baddi Infrastructure for improvement of CETP Baddi, 

immediately for its necessary funding in view of Hon 'bie NGT Directions 

dated 14.01.2020. 



We hereby submit the implementation status of our Acton Plan for your 

reference and submission to Hon 'ble NGT in above referred case. 

Implementation Status 
_ ..... _.. -· ·-- -

1-S_..,N_o_.--1--A_c_"t_io_n_P_l_a_n ---+-I_n_.1 p_lemen ta tio u Status/Plan Remarks ----l 
1 Separation of The Action Plan stands 

3 

Category-11 and implemented w.e.f 24.12.20 I 9 
Category-ITT 
streams 
Separation of 
Category-IV from 
Category .. } stream 

The pipeline has been partially 
de-chocked as complete de­
chocking is not possible at certain 
stretch of 390 mtr. New bypass 
line is being lajd for which work 
is jn progress and to be c01npJeted 
by 20.03.2020. 
Since the stage-11 of the project 
which was specifically for 
Category-IV strean1 1s not 
implemented, hence a pipeline 
from Category-IV tank to 
Category-I tank has already been 
laid m order to further treat 
Category-IV effluent for 
COD/BOD/colour reduction. The 
Action Plan for treating 
TDS/FDS is separately submitted 
here under. 

Treatment 
Sulphide 

of We identified industries The bad odour 

discharging high Sulphide and complaint of 

suggested to take action at their villagers 
level to reduce the Sulphide vide around CETP 

letter dated 13.09.2019. The is over after 
action plan therefore stands implementation 
imple1nented from Septe1nber · of this action 
2019. This is also evident from plan. 
Test Results of eftlue11t samples 
done by CETP Lab, Third Party 
engaged by Baddi Infrastructure, 

"-- --'------- - -L.----!~e:..___-Jl--=:.....::.:..::;_.::.:..::_~=-===-=.::..:.::::::...::!....L... _ _________ _ 
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done at our Member's Lab and 
also by HP Pollution Control 
Board lab. 

Improvement of The foJJowing action plan was 
designed to reduce BOD: BOD Parameter 

The Test Resu Its 
of BOD by 
HPSPCB Lab were 
marginally high 
which might have 
been due to 
methodology of 
testing 

1. Reduction of Sulphide wilJ 
increase bacterial acti.vity m the 
effluent resulting into reduction 
tn both COD and BOD. The 
action plan already implemented 
since September 2019. 
2. Increasing the frequency of 
removal of biological sludge also 
implemented w.e.fOctober 2019. 

Control 
TDS/FDS 
Chloride 

of Following action plans are 
and prepared: 

1. Two maJor units Mis 
V ardhman and Mis Winso1ne 
discharging about 3MLD of 
Category-IV effluent which 1s 
significantly high 1n TDS/FDS 
will create facility at their end to 
bring the TDS/FDS level belo'W 
2100 mg/I and the detailed action 
plan submitted by them is 
enclosed at Annexure..;ll & Ill. 
The parties have given time line 
schedule for its implementation 
which 1s to be completed by 
31/12/2021. 
2. After the implementation by 
above referred parties the 
TDS/FDS level in any way will 
come down below prescribed 
li1nits due to mass balancing at 
CETP despite high TDS/FDS 
effluent of approximately · 2.0 
MLD by MSME/phannaceutical 
Member Industries. However to 

This 
implement{ltion 
1s also evident 
from the Test 
results of 
various labs m 
recent months 
we have 
reduction of 
BOD below 
prescribed 
level. 
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Aesthetic 
Parameter 
Colour 

Aesthetic 
Parameter 
Odour 

avoid any unfavourable situation 
and to support 
MSME/pharmaceutical unit it is 
proposed to install 
RO+MEE+A TFD at CETP of 2.0 
MLD capacity by Baddi 
Infrastructure. The proposal wilJ 
be implemented in a time period 
of twelve to eighteen months. 
The following Action Plan 1s 

of prepared: 
I. Treatment of Colour m 
Category-IV to be done at unit 
level as per action plan submitted 
by them at point no.5. 
2. We are working on fixing 500 
Co Pt at discharge norm for 
colour and detailed treatment 
scheme is being finalized with 
member industries and to be 
implemented by 30/09/2020; 
1. Already improved significantly 

of after control of Sulphide in the 
in.let. 
2. The odour from MSW disposal 
plant adjoining to CETP which is 
being implemented by BBNDA 
also need to be addressed to 
improve the overaU issue of 
odour. 

To change the 
final disposaJ point 
of treated effluent 

The pipeline of approximately 
2.6.Km to be laid in order to meet 
this requirement. 

Connectivity 

The order for preparing DPR 
already has been issued and it is 
expected by ll/03/2O20. The 
final laying of pipeline 1s 
expected to be completed by 
31/03/2021. 

of The SIP 1s already connected 
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STP 

Connectivity 
Industry 

however the volume received 1s 
70 KLD and expected to increase 
m near future however the 
responsibility is of MC Baddi. 

of The following action plan 1s 

prepared: 
1. HPSPCB to follow GoHP 
Notification No.:ind-A(E)l-
8/2008-l dated 27 /l 0/2010 to 
make it mandatory for all the 
industrial units to discharge their 
effluent to CETP and not allow 
any alternative use which 1s 

grossly misused. Annexure-IV 
The responsibility of this action 
plan lies w1th HPSPCB. 
2. Reduction of original consent 
quantity should be allowed after 
Water Audit from MoEF 
approved auditor m order to 
ensure transparency. 
The responsibility of this action 
plan also lies with HPSPCB. 
3. Some of the members <lo not 
adhere to the payment schedules 
as per tripartite agreement among 
industry, operator and Baddi 
Infrastructure and the later on 
compelling to disconnect the 
connectivity to CETP after 
following the SOP. Such units 
should not be allowed to alternate 
use/discharge of effluent except 
zero dis.charge otherwise this is 
agam gross1y misused. The 
implementation of this action 
plan ts joint responsibility of 
Baddi Infrastructure to the extent 
of infonning HPSPCB of 
disconnection and the second part 



of withdra\ving their consent lies 
with HPSPCB. 

11 Funding Support Since the project was 
ilnplemented under 90: IO scheme 
hence we have submitted 
preliminary project report to 

i 
Depamnent of Industries GoHP 
for funding support of Rs. 
2648.2 lLacs copy enclosed. 

! 

Annexure-V 

Sir, it is requested that the above Action Plan for the eft1e-ient operation of the 

CETP Badcli, may please be submitted to the _Hon'ble NGT, with the 

reconunendation to permit the requested time period for its successfuJ 

implementation. 

Thanking you 

Yours faithfully 
For Baddi Infrastructure, 

~ 
Vijay K. ;(i-ora 

Director & CEO 

End: I to V 

Cc: 1. The ACS Industries GoHP, Shi1nla (H.P.) 

2. The Secretary (En.v. S&T)-cum-Chairrnan, lfPSPCB) Shlmla (H.P.) 

3. The Director of Industries, Bemloi, Shitnla (H.P.) 











Action Plan for Treatment of 
Category-4 Effluent at Vardhman 

Presented to : Chairman, HPSPCB      

Presented by : Vardhman Textiles Limited, Baddi 
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Production Process & Effluent Generation  

Unit Process Type  of Effluent 
Generated 

Auro Dyeing Fiber & Yarn Dyeing  
 

Cat-1 (Low FDS) 
  

Cat-4 (High FDS) 

Auro Textiles-1 
 

Fabric Processing  & Finishing 
(Piece Dyed) 

Auro Textiles-2 Fabric Printing 
Fabric Processing & Finishing 
(Yarn Dyed) 
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Effluents discharged 

                                            Category-1 

 

 

 

 

 

 

                                              Category-4  

Parameter CETP Inlet Norm Compliance Status 

COD 1000 mg/l  

Discharged to CETP (Treated)  
 Meeting CETP inlet norms except 

FDS 

BOD 350 mg/l 

TSS 250 mg/l 

FDS 2100 mg/l 

Parameter CETP Inlet Norm Compliance Status 

COD 1000 mg/l  

Discharged to CETP (Pre-treated) 
Meeting CETP inlet norms 

BOD 350 mg/l 

TSS 250 mg/l 

FDS 2100 mg/l 
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Developments up to 26th December 2019 

 

 Operated in-house Effluent Treatment Plants (World class technology) meeting all discharge norms  

 

 H.P. Govt. notification dated 27th October 2010 making it mandatory to send effluent to CETP 

 

 In-House ETP operations / Treatment facilities stopped 

 

 Started sending both Cat-1 & Cat-4 effluent to CETP effective October 2015 upon commissioning of 
CETP 

 

 No norm for FDS existed at the time of commissioning of CETP; introduced by Govt. later in 2016 

 

 FDS control system in CETP was planned in phase-II 

 

 H.P. Government Notification dated 17th March, 2018 revised CETP inlet norms of pH, TSS, Oil and 
Grease levels - Pre-treatment of effluent started. 
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Developments Post 26th December 2019 

 
 HP Govt. vide notification dated 26th Dec’2019 revised CETP inlet norms. Scope widened- 11 

parameters notified including FDS. 

 

 Changes notified without involving stakeholders & without giving adequate time to the 
impacted units to realign their processes & pre-treatment facilities. 

 

 Necessitated major revival of in-house Effluent Treatment facility to meet additional & highly 
stringent parameters. 

 

 In the absence of FDS control system at CETP, left with no option but to take up a project to 
treat Cat-4 effluent in-house. 

 

 Hence permission sought to treat Cat-4 effluent in-house- granted vide letter dated 28th Jan, 
2020. 
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Step 1 Major revamping & revival  of existing Effluent Treatment facility 
 

Step 2 
 

Discussion with technology vendors and Study of Effluent attributes for 
control of FDS 

Step 3 
 

Finalization of Technology and Treatment Scheme 

Step 4 Floating of Tenders, Techno-commercial discussions, Finalization of 
Vendor, Placement of Order 
 
Execution of Civil Work 
 

Step 5 Equipment Erection, System Commissioning 
 
System stabilization 

            Project Implementation Steps 
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Step 1 – Major Revamping & revival  of existing 
Effluent treatment facility 

 

• Diversion & Collection of Cat-4 stream of all the three Units into a common 
Homogenization tank 

 

• Revamping of Physio-Chemical Treatment System  

 

• Revamping of Biological Treatment system 

 

      1. Removal of sludge 

      2. Replacement of diffusers  

      3. Addition & overhauling of Air blowers, Flow Makers, Decanters, Pumps etc. 

      4. Development of Biomass 
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• Effluent Treatment Facility under stabilization 

 

• Invested Amount- Approx. 3 Cr 

 

• Parameters achieved-  

 

pH- 7.0-8.5, BOD- 28-35 mg/l, COD- 230-280 mg/l, TSS- 40-80 mg/l   

(BOD removal efficiency around 95%, COD removal efficiency around 90%)  

 

Target - 31st March 2020 

Step 1 – Major Revamping & revival  of existing 
Effluent treatment facility (Contd..) 
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Homogenization Tank  

                                      Before Revamping                                                            
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                                            After revamping 

 

Homogenization Tank  

10 



Biological Tank 

                                           Before revamping 
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                                           After revamping 

  

Biological Tank  
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Step-2: Discussion with technology Vendors and 
Study of Effluent attributes for control of FDS 

o Technical discussions initiated with three Vendors  
 

 Hydrotech, Italy – Spiral Wound Membrane technology  

 Rochem Mumbai – Plate & Tube – Disc Membrane technology 

 ATE, Mumbai -  Spiral Wound Membrane technology  

oCombined Cat-4 effluent of three units - resultant complexity 

oRequires thorough testing, trials & understanding of treatability attributes 

oHighly Critical phase- involves Changes in treatment process to achieve infeed 
effluent norms for FDS control system 

oPermutation-Combination of Ultra-Filtration, Nano Filtration, R.O , Multiple 
Effect Evaporator (MEE), Agitated thin film Dryer (ATFD) to be studied for 
effective treatment 

                              

                                          Target - 30th June 2020  
 

 
13 



 

 

 

 

 

 

 

 

 

 

 

 

                                 

                                       

 

 

                                  

                                           Critical for effective treatment and recovery  

 

 

 

Selection of Appropriate Combination of Filtration Technology  
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 Reverse osmosis uses pressure 
to concentrate salts and 
dissolved molecules on the 
"concentrate" side of the 
membrane, and to push fresh 
water though to the 
"permeate" side of the RO 
membrane 

 

 

Reverse Osmosis 
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Step-3: Finalization of Technology and Treatment 
Scheme 

 

• On boarding of Environmental Consultant 

 

• Treatability studies covering aerobic, anaerobic, physio-chemical and 
membrane filtration 

 

• Series of Pilot plant trials- analysis of inlet-outlet parameters 

 

• Final decision on the technology and treatment protocol 

 

• Financial closure for the project 

 

                                               Target – 15th July2020 
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Step -4:  Floating of Tenders, Techno-commercial 
discussions, Finalization of Vendor, Placement of Order 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

                                                

ACTIVITY DESCRIPTION TARGET 

Floating of 
tenders 

BOQ finalization , Equipment 
specifications, Vendors shortlisting, RFQ 

31st Jul 2020 

Order Placement Bids evaluation, Technical clarifications, 
commercial negotiations 

31st Aug 2020 

Auxiliary 
Preparation 

BOQ, RFQ,  Civil & Mechanical 
contractors finalization 

Sep-Oct 2020 

Drawings 
Submission 

Final Civil & Structural drawings 30th Sep 2020 
 

Execution of Civil 
Work 

Construction activity at site October -February 
2021 

Equipment 
Delivery 

Equipment inspection at Vendor’s 
works, Dispatch advice, Custom 
clearances 

Feb- March 2021 
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Step 5: Equipment Erection, System Commissioning 

• Erection of equipments, trial runs and commissioning of FDS control 
system - would require 3 months post equipment delivery by Vendors 

 

•  Target Commissioning- 15st May’2021. 

 

• System stabilization expected to take two to three months post 
commissioning – Target- 3oth June 2021 

 

    

 

                     Estimated Project Cost- Rs. 40-45 Cr                                                   
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Summary of Action Plan 

Step Activity Description 
 

Target Date 

1 Major Revamping & revival  of existing Effluent Treatment 
Facility 

31.03.20 

2 Discussion with technology vendors and Study of Effluent 
attributes for control of FDS 

30.06.20 

3 Finalization of Technology and treatment Scheme 15.07.20 

4 Floating of Tenders, Techno-commercial discussions, 
Finalization of Vendor, Placement of Order 

30.08.20 

Execution of Civil work Sep – Feb 21 

Equipment Delivery Feb-March 21 

5 Equipment Erection, Trial Runs, System Commissioning 15.05.21 

System Stabilization 30.06.21 
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ACTIVITY WISE PROJECT PLAN 

Sr 
Activity Timeline 

Dec-

19 

Jan-

20 

Feb-

20 

Mar-

20 

Apr-

20 

May-

20 

Jun-

20 Jul-20 

Aug-

20 

Sep-

20 

Oct-

20 

Nov-

20 

Dec-

20 

Jan-

21 

Feb-

21 

Mar-

21 

Apr- 

21 

May-

21 

Jun-

21 Jul-21 

Aug-

21 

Sep-

21 

Oct- 

21 

1 

Revamping & Revival of existing 

effluent treatment facility                                               

2 

Discussion with technology 

vendors                                                

3 Study of Effluent attributes for 

control of FDS                                               

4 

Finalization of Treatment 

Scheme                                           

5 

Preparation & Floating of 

Tender Documents                                               

6 

Submission of Techno 

Commercial offer by Vendors                 

  

                           

7 Placement of Purchase Order                                                

8 

Civil and Engineering Drawings 

Submission                                               

9 

Finalization of Civil, Mechanical 

& Electrical Contractors 

10 Execution of Civil Works                                                

11 Delivery of Material at Site                                                

12 Equipment Erection                                               

  13 System Commissioning                                               
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A Request for Consideration..  

Notwithstanding the Project Plan 
 
 

An important aspect of FDS deserving Attention.. 
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No Harmful Impact of FDS on river water 

• The primary constituent of FDS in textile effluent is Common Salt 
(NaCl) 

 

• Does not contain any toxic substance detrimental to human, livestock 
or aquatic life 

 

• Study reveals no impact of FDS on river water- both Sarsa and Sutlej 

 

 
Parameter Sarsa River 

Upstream 
CETP 
Outlet 

Sarsa River 
Downstream 

Sarsa River 
Before 
Mixing Sutlej 

Sutlej River (After 
Mixing Sarsa) 

FDS (mg/l) 350 2374 492 366 168 
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            Sutlej Water Quality Data  
                    

Sr. 
Point of Sample 

Collection 

Monthly FDS Data- 2019 

 (Jan 
19) 

(Feb 
19) 

 

 (Mar 
19) 

 

(Apr 
19) 

 

(May 19) 
 

(June 
19) 

 

(July 
19) 

 

(Aug 
19) 

 

(Sep 
19) 

 

(Oct 
19) 

(Nov 
19) 

(Dec 
19) 

Average 2019 

1 

River satluj at U/s Nangal 124 120 134 132 109 98 118 105 112 102 104 129 116 

2 

River satluj at D/s NFL 146 142 148 161 122 101 125 110 115 118 116 153 130 

3 

River satluj at 100m D/s 
PACL 

140 146 138 162 130 103 133 114 114 121 167 220 141 

4 

River satluj at 100m D/s 
Nangal 

129 132 154 181 140 105 136 114 110 118 142 142 134 

5 

River satluj at Kiratpur 
Sahib 

151 160 209 150 128 120 143 111 302 108 194 120 158 

6 

Ropar Head- Works 145 149 192 162 152 132 154 121 123 116 112 164 144 

7 

River satluj D/s of Rishab 
Paper Mills 

235 208 221 176 159 142 168 129 136 120 123 157 165 

8 
D/s Hussainiwala Last 
point of Sutlej 

 117 127 142 172 142 120 134 111 120 112 125 145 132 

 Monitored by CPCB under National Water Monitoring Program.  
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         Our Submissions for Consideration 

 

• No specific norm for FDS in the USA and European countries  

 

• The measurement of aquatic toxicity index of the recipient river is the determinant 
factor- whether there is any harmful impact 

 

• Treatment of FDS will in fact lead to the generation of higher solid waste in the form 
of sludge as well as higher air pollution in the form of stack emissions.  

 

• 5 MLD treated sewage (STP already functional & awaiting connectivity) shall reduce 
FDS load substantially.   

  

• The subject of review of FDS norm is already under consideration of CPCB 
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Thank You 


